FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SPACEVISION IMPEX PRIVATE

LIMITED
SI. No. | PARTICULARS DETAILS
1. Name of Corporate Debtor Spacevision Impex Private Limited
2. Date of incorporation of Corporate 20/04/2004
Debtor
3. Authority under which corporate debtor ROC-Delhi
is incorporated /
registered
4. . .
C_orp_o_rate Iden_tl_ty No. / Limited U23209DL 2004PTC125911
Liability Identification No.of
Corporate Debtor
5. Address of the registered office and D-14, Kailash Colony, New Delhi-110048
principal office (if any) ofcorporate
debtor
6. Date of closure of Insolvency Resolution|21.02.2022
Process
7. Liquidation commencement date of 21.02.2022
corporate debtor (Liquidator appointed on 04.03.2022)
8. Name and registration number of the ~ |Rakesh Prasad Khandelwal
insolvency professional acting as
liquidator IBBI Reg. No. :- IBBI/IPA-002/IP-N-00639/2018 -
2019/11950
. Address:- E-504, Ispatika Apartments, Plot-29, Sector-4,
9. -
Add_ress and E m_all of the_ Dwarka, South West, New Delhi-110078
liquidator, as registered with the
Board Email 1d:- rpkhll@gmail.com
. d :
10. | Address and e-mail to be used for Address:- _8/28, 3" Floor, W.E.A., Abdul Aziz Road,
. . New Delhi-110005
correspondence with the liquidator
Email 1d:- lig.spacevision@gmail.com
11. | Last date for submission of claims 03.04.2022

Notice is hereby given that the National Company Law Tribunal, New Delhi Court- IV has ordered the
commencement of liquidation of the Spacevision Impex Private Limited on 21.02.2022. The Hon’ble
NCLT appointed the undersigned as Liquidator on 04.03.2022.

The stakeholders of Spacevision Impex Private Limited are hereby called upon to submit their claims
with proof on or before 03.04.2022, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Date : 06.03.2022
Place: New Delhi

S/d

Rakesh Prasad Khandelwal

Liquidator of

Spacevision Impex Private Limited
IBBI/IPA-002/1P-N00639/2018-2019/11950
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A& INDUSIND BANK LIMITED

Plot No 25, Industrial Area, Phase 1, Ehandigarhd 60002

POSSESSION MOTICE
(Under Rule 8{1) of Security Interest (Enforcement) Rules, 2002)

Whereas, the undersigned being the Authorized Officer of Ms. Indusind Bank Lid.,
having office at PlotNo 25, Industrial Area, Phase 1, Chandigarh-160002, under the
Securitization and Reconstruction of Financial Assets and Enforcemeant of Security
Interest Act, 2002 {hereinafier the said Act) and in exercise of powers conferred
under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules,
2002 (hereinafter the said Rules) has issued demand Notice dated 30.12.2021
calfing upon the borrowers 1) Ramratan S/o Phool Singh, aged Adult and 2) Sita
Devi wio Ramratan, aged Adult all permanently resided at House No. 33, Gadhi
Patti, Teh Rajaund, District Kaithal, Haryana to repay the amount mentionad in the
nobice being Rs. 15,27 286/- (Rupees Fifteen Lac and Twenty-Seven Thousand
Two Hundred Eighty-Six only) payable and due as on 20122021 and further
interest at contractual on the aforesaid rate within 60 days from the date of receiptof
the said notice

The barrower(s) having failed to repay the amount, notice is hereby given to the
Borrowars in particular and to the public in genaral that the undarsigned has taken
symbalic possession of the property described herein below in exercise of powers
conferrad on him under Section 13(4) of the said Act read with Rule 8 of the said
Fules an this dated 4/3/2022.

The Borrower mentonad hergin above in particular and the public in general are
heredy cauboned not to deal with the property and any dealings with the said
property will be subject to the prior charge of Mis. Indusind Bank Ltd., for an amount
Rs. 15,27, 286/- (Rupees Fifteen Lac and Twenty-Seven Thousand Two
Hundred Eighty-Six only) which excludes further interest at contractual rates
on the aforesaid amount, incidental expenses, cost, charges thereon,

DESCRIPTION OF PROPERTY (Secured Asset)

All that piece and parcel of the house property measuring 242 Sq, yds. i.e. 8 Marla
being 8/4893 share of 244K-13M comprised in Khewat No. 1308, Khatoni No.
2191, Kittas 37 vide jamabandi for the year of 2013-2014 situated at Village
Rajaund, Tehsil Rajaund, Distnct Kaithal within Municipal Limits Cheeka all nghts
appurtenant thereto vide Sale Dead bearing vasika Mo, 731, dated 21.00.2018
registerad in the office of S.R Rajaund and Mutation No. 11620 dated 25.00.2013
which is bounded by: Morth: Gali 20 feet, South; Land of Saller, East: Plot of Sh
Mann Singh, West: Gali 18 fest

Place: Rajaund For Indusind Bank Lid.,
Date; 4.3.2022 (Authorized Officer)

Note:Kinoly quiate the Loan Agreameant Number in alf your further comaspondance )

FORM A ‘
PUBLIC ANNOUNCEMENT

| Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resclution Process for Corporate Persons) Regulations, 2016]

MODEX INTERNATIONAL SECURITIES LIMITED
RELEVANT PARTICULARS
.| Name of Corporate Debtor MODEX INTERMATIONAL SECURITIES LIMITED
Date of incorporation of Corporate Debior | 07021 995
r.ﬁulhnﬁr,' undar which corporaie dablar is F'.nq sirar of Companizs- Delh
| Incorparaled | reqistarad
' q_.En{p-'.n-'am dentity Wa, | Limited Lahilky
Ideridcation Mo, of Comarate Dablor
| ddress of tha ragslEned offica and
principal office {if any) of comparate dedtor
B | Irsobvency commencement dabe in
rer.|:n=_='l of corporaie debtor

T_| Estimated date of chosure of inscives ||.5._- 318l August, 2022
P J|I M process

& | Mame and Heglalrahm numbar af the
Inaancy protessianal acting as nbesim
| Fezahition Profeszional
9 | Ackdrass and e-mail of the mlerim
| resolution professional, as reqistered with
Iha Enard

III A-:ILrl:'-E and a- nal L-:l |:'EI L'-ErJ II:I
UIITI]“D:II'IJEI‘EE with the inbanim
| rescition professiongl

11| Lagldate fior submizgion of claims

12.! Classes ol cradiloes, i any, undar thausa (k)
of sui-sacion {BA) of seclion 21, asceranad
by the Inbenm Resolution Professional

[N o

L74899DL1995PLCOG5 153

233G, Third Floor, East Patel
Hagar. Dielhi - 110008
0dth March, 2022

="

Name : Sanjay Garg
Reg. No.: IBBUIPA-LO1/IP-P-01BSS/2015-202011 2918

Address: 193, Agroha Bunj, Sactar 13, Rohini,
Dethi ~110085, Email: rpsanjaygarpigmat.com

Address: 908, 8th Floar, D Mall, Kalaji
Subhash Place, Pitempurs- 100 034
Ernall: CHp. m:ﬂu@;man com

18th March 2022

M&.

IR M L

(13, Hamis of Feoivency LMIBRSPMEIS- danified
fnec a5 A H'm’rsedmr;e-.e'ﬂah-.ﬂ of cradiom
na chass {threenames for gach lass)
141 (2} Redevant forms and
{b} Dedails of authorized reprasantatives
ara ewaiabls al:
Mofce is hareby given that the Nasonal Company Law Trbunal, Mew Delhl, Bench IV has crdened the
commancament of a Comporabe Insalvancy Besalulion Process of the Modex International Securitias
Limited on Odéh March, 2022,
Tha credifors af Modex International Secuwritses Limited, are haraby called upon o submit thair claims
with procd on ar bedors 1 8th March, 2022 to the Inlenim Resalution Professional af the address mentionad
agairs: entry No. 10
The firancial credifars shal submi theirclaims with proacd by electronic means anly. Allother craditors may
sumit the claims with prood in persen, by post or by electronic means
& financial craditor bekngng 1o & class, s fisted aganst the enfry Mo, 12, shall indicate its choice of
| autharized represendative from ameng the three insalvency professicrals listed against endry Mo, 13 to act
a5 authorized representaive of the class [specifiy dass]in Form CA, - Kot Apolicable
Submission of false or misleading proafs of claim shall attract penalties. Sanjay Garg

Interim Resohdion Professiong!

Date: 0603 2022 IP Reg. Mo.: IBBIIPA-001AP-P-01865/20109-202012919
Placa: Meaw Dalbd Regd. Add: 193, Agroha Kunj, Secior 13, Rohini, Delhi -B5
Communication Add: B08, Bih Floce, D Mall, Matag Subhash Placa, Pillampura, Daihi-34

N.&,

{a) Halevani larms are available al
hEfps:iwenvibbi govinhomesidowndoads

OSTTeT 51215757 Si<h q pun]nb national bank

..the name you can BANK upon!

... TR ST TErER
A GOVERNMENT OF INDIA UNDER TAKING]

CIRCLE 5ASTRA- GHAZIABAD, KJ-13, Kavi Nagar, Gha:iahad,LlP, emall:-cs8228@pnb.co.in

Rule - 8(1), POSSESSION NOTICE (For Immovable Property)

Whereas the undersigned being the authonsed officer of the Punjab National Bank under the Securitisation and Reconstruction of
Financial Assets and Enforcament of Security Interest Act, 2002 and in Exercise of Powers confermed under section 13(12) read with nube
3 of tha Sacurity Interest (Enforcement) Rules, 2002 issued demand notice on below mentioned dates calling upon tha following
bormowers / guarantor o repay the amount mentoned in the notice within &0 days from the date of receipt of the said notice

The borrower having failed to repay the amount, notics is hereby given 1o the bormower and the public in general that ihe undersigned has
laken possession of the properly describad harein below in exercise of powers conferred on hirm under sub — saction (4) of saction 13 of
Actread with nule 8 of the Security Intarest (Enforcement) Rules, 2002 on following dates.

The borrower in parficutsr and the public in general iz hereby cautioned nof to deal with the property and any dealings with the property
will be subjectio the charge of the Punjab Matonal Bank

The borrower's attention s invited to provisions of sub - section (8) of section 13 of the A, in respect of time available, to redeem the

ORI 2B DESCRIPTION OF THE IMMOVABLE PROPERTIES

Sr.| Name of Borrowers | Date of Demand Notice| Amount Outstanding
Mol Buarantars & Branch DESCRIPTION OF PROPERTIES e — fin Rs.)
4 |8h. Shishpal Singh, Smt. | All that part and parcel of the property 11080, First | 26-08-2021 7 38,18,058/-
Bimla Devi & Sh. Raj|Floor, (Without roof right] Sector-1, Vasundhara, 05-03-2022 + Interest &

Kumar pal Guarantor Sh. | Ghaziabad, District-Ghaziabad, U.P., covered area charges thereon

Sanjay Kumar Yadav 140 5q. mtr., Standing in the name of 5h. Raj Kumar
Bio Vaundhara, Pal, Within the registration Sub Registrar-IV,
Ghaziabad (4718040) Ghaziabad and District- Ghaziabad, U.P., Bounded

5 ; East - Property Mo.1/1081, West - Property
Mo 18079, Morth - 24 mir, Wide Road, South -
Property Mo. /1063

Ghaziabad

Authorised Officer, Punjab Mational Bank

nk Q

ru Nagar, Agra

Date : 05-03-2022, Place:

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

E-Auction Notice

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY
INTEREST (ENFORCEMENT) RULES, 2002
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable Property
mortgaged/charged to the Secured Creditor, the Constructive/ Symbolic/Physical Possession of which has been taken by the Authorised Officer
of Canara Bank, Secured Creditor, will be sold on “As is where is”, As is what is”, and “whatever there is” for the recovery of dues to the Bank.
As per Demand Notice under Section 13(2) & further interest thereon, charges and costs due to the Canara Bank, as detailsed in the table below:

— Name & Address of Borrower
& Guarantors

Borrower(s):
Storage Pvt Ltd,

Vi/s aj umari

) ry
R/o Village Nagla1,43,94,367.42 2191 Vlllage Nagla Dhamali,

282006, 2. Shri Amit kumar Chauhan, North:- Road, South:- Land of Shri Prakash.

Mauza Salmara,Tehsu

Dhamali, post-Saimra Khand oli,Tehsil as on Etmadpur, Distt - Agra in name of M/S Raj Kumari cold
Etmadpur, Agra- 282006, Through its| 04102021 | storage Pvt Ltd through its Director- Mr Ajay Kumar &
Director 1. Shri Shivraj Singh, R/o 11 D/41, +Inct:th:r(:t2ers Others, Measuring 6644 sq mir. Bounded as: East:
Sati Nagar, Naraich, Etmadulla, Agra- theregon Land of Shri Raj Bahadur, West:- Land of Shri Ram Prasad,

£
TYpeo

Posse
ssion | Eamest Money10%

Rs. 2,62,39.500
Rs. 26,23,950/-

Physical

P.O Payandapur, Aligarh - 202123. 3. Shri Anil Kumar Gautam S/o Shri Teejveer Gautam, R/o Vill & P.O Sarai

Singh, R/o 11D/41, Sati Nagar, Naraich, PS Etmadulla, Agra -282006.
granch.- Bainpur, Agra contact.

vianager.- Fll. NO 94900044

282007, Gaurantor:-Mr. Ajay Kumar + Intt. & Others

Agarwal S/o Late ShriY P Agarwal, R/o Flat| Charges thereor
No 410 A,4th Floor, Park Valley Apartment,
Bodla, Agra-282007.

South:- Flat No. 410

+ Intt. & Others
Charges thereor

Shailendra, South:- Owner’s Property.

R/o 18B/26A, Neeraj Nagar, Gailana Road, Sikandra, Agra-282007, Gaurantor(s): 1. Shri Jagdish Gautam S/o Shr
Tejveer Gautam, R/o Vill & P.O Sarai Daud, Mathura 281001. 2. Shri Ajay Kumar Gautam S/o Shri Natthi Mal, R/o Vill &

Mathura — 281001. 4. Shri Shyam Bahadur Singh Chauhan S/o Shri Jahar Singh, 5. Shri Gendpal Singh S/o Shri Tara
Singh, Both R/o Vill-Nagla Dhamali, Mauza Saimra, teh Etmadpur, Agra- 282006. 6. Smt Maha Devi W/o Shri Ramesh
Chandra, R/o H.No 50, Ram Nagar Tantoora (NH-2 Highway), Mathura -281121. 7. Smt Vimlesh Gautam W/o Shri Ani
Kumar Gautam, R/o Vandana Enclave,Khoda Colony, Distt Gaziabad- 201307. 8. Smt Raj kumari W/o Shri Tejveer
Prasad, R/o Vill & P.O Sarai Daud, Mathura - 281001 9. Smt Baby Gautam W/o Shri Pawan Kumar Gautam, R/o Vill & P.O
Payandapur, Aligarh -202123. 10. Smt Harish Kumari W/o Shri Hariom Prasad, R/o Vill & P.O Sarai Daud, Mathura-
281001. 11. Smt Alka Gautam W/o Shri Jagdish Gautam, 12. Shri Ramesh Chandra S/o Shri Narayan Singh, Both R/g
Ram Nagar Tantoora (NH-2 Highway), Mathura-281121.13. Shri Mahavir Prasad S/o Shri Brij Nandan, Vill-Naugaon, teh
Sadabad,Distt-Hathras 281306. 14. Shri Cheda Lal S/o Shri Brij Nandan, Vill-Naugaon, teh Sadabad, Distt-Hathras -
281306.15. Shri Amit Kumar Chauhan, R/o 18B/26A, Neeraj Nagar, Gailana Road, Sikandra - 282007.16. Shri Shivraj

e-mail id: cb1815@canarabank.com, EMD Amount: A/C No 8328295000001, IFSC Code: CNRB0008328

Borrower:- M/S Deeksha Agro Industries, Rs. Resldentlal Froperty, situated at Fart or House Nagar Nigai
Prop:- Smt Yagya Dutt Pathak S/O Shri| 41,60,051.94 |No. 24/92C, Mohalla Puniya Pada, Lohamandi Ward, Tehsi
Dharm Prakash Pathak, Guarantor:- Smt. ason & Distt. Agra, in the name of Smt. Preeti Pathak W/o Sh
Preeti Pathak W/o Shri Yagya Dutt Pathak, | Iﬁiogzoot%trsYagya Dutt Pathak, measuring 38.00 Sqm. Bounded as
24/92C, Near Punia Pada Railway Crossingl * “Charges | East:- Part of House no 24/92 of Mr Hemant Pathak, West:
Lohamandi Ward Agra, Agra -282002. thereon Part of Property no 24/92 of Chandresh Pathak, North:- Pa

of Property no 24/92A of Hari Shankar Pathak, South:-Exi

and Road 20 Feet Wide.

brancn:.- SakKe olony, Agra Contact. senior Mianager-- . NO 8T19438U4

e-mail id: cb2610@canarabank.com, EMD Amount: A/C No. 8328295000001, IFSC Code: CNR30008328

SOITOWETT MIS. Ravita Agarwal vvio M. RS, at No 410 A, 41n Floor,Park valley Apartment, Bodla, Agra
Ajay Kumar Agarwal, R/o FIat No 410 A4th 13,§2,(1”119/ - | measuring 106 sq mtr. in the name of Mrs. Kavita Agarwal
Floor, Park Valley Apartment, Bodla.Agra-| . %297 | Wjo Mr. Ajay Kumar Agarwal. Bounded as: East:- Lobby &

Upstairs & Exit, West:- Open to Sky, North:- Open to Sky,

ajendra Devi Wio uenra Ing Rs. roperty Siuated a pa RS L YAR RS
(BOITOWGF) R/o Nagla Shivial,Near COD 16,32,238/- | Agra in the name of Smt Rajendra Devi WIO Shri Vijendra
Agra — 282001 31.?)573%21 Singh measuring 83.61 sq mtr. Bounded as: East:- 10’ Wd

Rasta, West:- House of Vijay Singh, North:- Plot of]

Daud

Rs.13,54,500/
Rs. 1,35,450/-

)
a
£
=
7]

Rs. 18,88,200/-
Rs. 1,88,820/-

Symbolic

Rs. 11,66,400/-
Rs. 1,16,640/-

Symbolic

Last Date & Time for receipt tender document: 22.03.2022 up to 5.00
Date & Time of e-auction: 24.03.2022 from 11.30 AM to 12.30 PM
(With extension of 5 min. duration each till the conclusion of sale)

PM,

or may contact the related Branch during office hours on any working day.

For details terms and conditions of the sale please refer the link "E-Auction” provided in Canara Bank's website (www.canarabank.com)

Date : U6.03.2022

Authorized Officer, Canara Bank

Heoges d'a 311w g3
Central Bank of India

CENTRAL OFFICE: Chandra Mukhi, Nariman Point, Mumbai
REGIONAL OFFICE: 37/2/4 Sanjay Place, Agra-282002
Phone : 0562-2856960, 2520690, 9759700929

Name & Add. of
Borrower

Borrower- Mr. Praveen Kumar Sfo Mr.
Hukum Singh Parihar & Mrs. Kushma
Devi Wio Mr. Praveen Kumar, Add: House
No. 54, Kushboo Residency, Mauza
semari, Tehsil & District Agra

Chief Manager, Branch - Civil Lines, Agra

Mob no: 9336476108, Tel no 0562-2858822, E-mail ID: bmagra0234@centralbank.co.in

Borrowers- 1. M/S Technocrat
Transformers (Prop. Late Mr. Rajiv Mittal),
Add.- D-37, UPSIDC, Block-C, Sikandra,
Agra, 2. Mrs. Anubha Mittal W/o Late Mr.
Rajiv Mittal, 3. Mr. Nitesh Mittal Sfo Late
Mr. Rajiv Mittal, 4. Mrs. Ambuja Mittal Dio
Late Mr. Rajiv Mittal, All Legal Heir of
Borrower/Prop. Late Mr. Rajiv Mittal,
Guarantor- Mrs. Anubha Mittal W/o Late
Mr. Rajiv Mittal, Add. of All- Flat No. 501,
Ganpati Kings, Kakretha, Sikandra, Agra.

lessor -

South-12 Mir. wide Road.

[Appendix IV-A (See Proviso to Rule 8(6)]

Sale Motice for Sale of Immovable Properties
E - Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described
immovable property/ies mortgagedicharged to the Central Bank of India, Secured Creditor, the Symbolic/Physical
Possession of which has been taken by the Authorised Officer of Central Bank oflndia, Secured Creditor, will be sold on
“As is where is", "As is what is", and “"Whatever there is", on 25/03/2022 between 12:00 Noon to 4:00 PM, for the recovery of
dues to the Central Bank of India, SecuredCreditor from the following Borrower (s) and Guarantor(s). The Reserve Price and
Earmnest Money Deposit (EMD) of the resepective property/ies is furnishing below.

Last Date and Time for submission of EMD amount is : Date 24.03.2022 upto 4:00 PM

Description of Mortgaged
Property

senior Manager, Branch — Tajganj, Distt., Agra,
Mob. No. 9336476311, Tel no 0562-2232824, E-mail ID: bmagra0236@centralbank.co.in

All that part and parcel of the Residential
Property consisting of H. No. 54, Kushboo
Residency, Mauza Semari, Tehsil & Distt.
Agra, Area- 52.44 5q. Mir., Property in the
name of Mrs. Kusuma Devi Wio Mr. Praveen
wumar, Bounded as: East- House No 59,
West- Hoad 7.30 Meter wide, North- House
No 53, South- House No. 55,

(1) All that part & parcel of Leasehold Industrial
Property (Land & Building) consisting of Plot
No. D-37, Site-C, UPSIDC Industrial Area,
Lohamandi Ward, (It is a lease hold property
UPSIDC for penod of 80 years from
dt. 06.04.1987. Now un- expired period of
lease is 55 years), Area- 2361 Sq.Mtr.,
Property in the name of Mis Technocrate
Transformer through its Director Late Shri
Rajiv Mittal, Bounded as: East- Plot No D-38,
West- Plot No. D-36, Morh- Railway line,

(Enforcamant) Fules, 2002

¥/» TATA CAPITAL FINANCIAL SERVICES LTD.

TATA Branch Address: Branch Address: Saj Tower, 2nd Floar, 9, Bhargava Estate, Civil Lines, Kanpur - 208001
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
(Under Rule B(6) of the Security Interest (Enforcement) Rules 2002)

E-Auction 3ale Mofice for Sale of Immovable Assets under the Securitisation and Reconstrection of Financial
Assets and Enforcament of Securty Interest Act, 2002 read with proviso to Rule B {6) of the Security Inferast

1
2| D of mcorporaton f Corporale Deblor| 20/0472004
3

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate,
Zakaria Bunder Road,Sewri (West), Mumbai 400015.
IUSIMG EIMAMDE Maharashtra. CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE ": Immovable ropery

Corporatlon L|m|ted under the Securltlsatlon and Reconstructlon of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him unde
section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002, issued a
Demand Notice dated 14TH October,2021 calling upon the borrower Mr/Mrs.AWAD
TIWARY (Applicant), Mr/Mrs. KHUSHBOO DEVI (Co Applicant) to repay the amoun
mentioned in the demand notice bearing account number LP0000000051746 being loan o
Rs. 637016 /- (Rupees Six Lac Thirty Seven Thousand Sixteen) as on 31-Sept-21 withi
60 days from the date of receipt of the said notices.

The borrowers having failed to repay the amount, notice is hereby given to the borrower,
guarantor and the public in general that the undersigned has taken Physical possession of the
property described herein below in exercise of powers conferred on me under Section 13(4) o
the said Act read with Rule 9 of the said rules on this 03rd Marach, 2022.
The borrower and guarantor in particular and the public in general is hereby cautioned not tg
deal with the property and any dealings with the property will be subject to the charge of the
Vastu Housing Finance Corporation Limited (DELHI KAPASHERA Branch) for a
amount of Rs. 637016 /- (Rupees Six Lac Thirty Seven Thousand Sixteen ) and interesf
thereon, costs etc.

VHSTI.’:’J

khasra no 875 gall no 2 ground roor without roof nght rajlv mohaIIa 15ft gall mandawai
fazalpur delhi ,new delhi mandawali ,national capital territory of delhi -110092 , Measuring
about25 Sq.Yds.

North - Entry/ Road 15ft
East- PpropertyNo 212-32

South - Other Property
West—Property No.214

Place DeIh|

Vastu Housing Finance Corporation Ltd

[BEegulation 12 of the Insolvency and Bankruptey
Board of India {Ligquidation Process) Regulations, 2006]

FOR THE ATTENTION OF THE STAKEHDLDERS OF

SPACEVISION IMPEX PRIVATE LIMITED

1 _PARTICULARS 1 ETAl
| NAME OF CORPORATE DEETOR |SPACEVISION IMPEX PRIVATE LIMITED

DETAILS

| Ashority under which Car parate Debtor | ROC-Delhi

is Incorparated Regishered

| 5. | Address. of the registered office & prinopall D-14, Kailash Colony, New Dethi-110048

4. | Corporate [dantity Mo. / Liited Liabdily | U2320890L2004PTC 125911

[dentification Mo, of Corporate Debioe

office {il ary] of Carporate Debles

6. | Date of closure of insoivency 21.02.2022

Resalution Process

1 Liguidaticn commencement dalg 121.02.2022.
af Corparate Debtor iLiquidator appointed on 04.03.2022)

LOAN ACCOUNT 8471416 AJAY KUMAR PAWAN KUMAR JAIN

what is and whatever thera is & without racoursa basls®,

Dt. of 13(2) Motice | Reserve price

Natice is hersby given 1o the public in general and in particutar to the below Borrower! Co- Borrower that the
bedow described immovable propedy mortgaged to Tata Capital Financial Services Lid. (Secured
CreditorMCFSL), the Possession of which has been taken by the Autharized Officer of Tata Cagital Financial
Senvices Lid. (Secured Creditor], will b2 sold on 29TH DAY OF MARCH, 2022 "As is whers is basis™ & "As is

Whereas the sale of secured asset is to be made to recower the secured debf and whereas there was a due of a
sum of Rs.2,24,13,179{- (Rupees Two Crores Twenty Four Lakhs Thirteen Thousand One Hundred and

& Outstanding Dues ENMD Seventy Nine Only) including all costs. interest elc. as on 20.05.2021 from Borrowers/Co-Borrowers, l.e., 1.
Tt of Possession | Bid Increase AJAY KUMAR PAWAN KUMAR JAIN, 2. M!S PREMIER ISPAT LIMITED, Through its Director, 3. PREET!I
Mofice Amount JAIN, 4. ARUN PAWAN JAIN ALIAS ARUN JAIN, 5. AMIT KUMAR PAWAN KUMAR JAIN ALIAS AMIT

KUMAR JAIN, 6. VINAY KUMAR JAIN ALIAS VINAY JAIN, & 7. SANTOSH JAIN. Notice is hereby given that,
in the absencea of any posiponement’ discontimuance of the sale, the said property shall be sold by E- Auwction at
Z PN, on the said 20TH DAY OF MARCH, 2022 by TCFSL, having its branch office at Sai Tower, 2nd Floor, 9,

PARTICULARLY DESCRIBED IN ORIGINAL FREEHOLD DEED

1) Rs. 385 lac DATED 14.09.1998, EXECUTED IN FAVOR OF AJAY KUMAR

Haiar JAIN VINAY JAIN. AMIT JAIN & ARUN JAIN. IN THE OFFICE OF
P SUB REGISTRAR (IV) KANPUR, UTTAR PRADESH.
EMD Rs. 38.50 lac BOUNDEDAS - EAST: PLOT NG, 10/H, WEST: PLOTHO.&H
Rs_ 50000/ NORTH: 120 FTROAD, SCUTH: PLOTNO.5&8

PLOT NO. H.140, BLOCK NO. H-1, SCHEME NUMBER 2.
ADMEASURING 356 SOUARE YARDS (VARG GAJ). KIDWal
NAGAR, KANPUR, UTTAR PRADESH, MORE PARTICULARLY
DESRCRIBED N FREEHOLD DEED DATED 14.09.1998,
EXECUTED IN FAVOR OF SANTOSH JAIN, REGISTERED IM
THE OFFICE OF SUB REGISTRAR {IV] KANPUR, UTTAR
PRADESH

Bid increase amount

Dt. 04-07-2019 | Rs. 9.90 lac Bhargava Estate, Civil Lines, Kanpur - 208001. The sealed E- Auction for the purchase of the property along
? 14.27.758/- Reserve price with EMD Demand Drafl shall be received by the Authorzed Officer of the TATA CAPITAL FINANCIAL
sl SERVICES LTD till 5 P.M. on the said 2Z8TH DAY OF MARCH, 2022.
+Intt. & other exp. | Rsg, 0.99 lac R =
Less Recovery EMD Description of Secured Asset Type of AERIVELY el
| thereafter, If any Rs. 10.000/ Possession (Rs)
Symbolic Possession| TvS. 1U, v Constructive/ | Eamest M
Ot 04-01-2020 | Bud mcrease amount ; AITIEES fmaney
Physical (Rs)
Physical Possassion
Dt. 18-01-2020 PLOT NO. 9H, BLOCK NO. H-1, SCHEME NUMBER 2, | Rs. 5”5 S0~
ADMEASURING 356 SQUARE YARDS (VARG GAJ), SITUATED | CONSTRUCTIVE ——————————
AT KIDWAI NAGAR, KANPUR, UTTAR PRADESH, MORE Rs -_J".T"ﬁ 190/

wide Road (Now 100 ft. wide Road), South- Plot Other's.

(2), All that part and parcel of the residential property, (Vacant plot) consisting of Plot
No 4. Khasara No. 158(Min), Mauza Lakhanpur, Ward Lohamandi Agra, Distt. Agra,
Area- 1676.38 Sq. Mtr., Property in the names of Late Mr. Rajeev Mittal. Bounded
as: East- Plot of Mrs. Usha, West- Plot No. 3 of Sri Ravindra Kr. Jain, North- 9 Mtr.

2)Rs. 212lac

Reserve price

EMD Rs. 21.20 lac

Foad, South-Plot No, 91

make NEFT payment).

Date : 05-03-2022 Place: Agra

(3) All that part and parcel of residential property, (Vacant plot) Consisting of Plof
Mo, 92A, Neerav Nikunj Phase Il, Khasra No. 581, Mauza Kakretha, Hari Parwat
Ward, Agra, Uttar Pradesh, Area-315.85 Sq.Mtr., Property in the name of Late Mr.
Rajiv Mittal, Bounded as: East- Plot No. 93, West- Plot No. 92, North-40 Ft. wide

Date of E- Auction 25-03-2022 between 12:00 Noon to 4:00 PM with Auto Extension of 10 Minutes

Intersted Bidders will register on website https://www.mstcecommerce.com/auctionhomefibapi and upload their KYC
documents and after verification of KYC documents by the service provider, EMD Amount to be deposited in Global
EMD wallet through NEFT only (FProcedure- Buyerf Bidder has to login in his MSTC-IBAPI portal using his login id &
password. Click on the link "Pay Pre-Bid EMD", generate a challan selecting the option NEFT & the go to bank to

For detailed terms and conditions of the sale, please refer to the website of Central Bank of India, (as
Secured Creditor's), i.e. hitps://www.centralbankofindia.co.in, or IBAPI portal https://iwww.ibapi.in and
Bank's approved service provider's website i.e. https://www.mstcecommerce.com.

+init. & other exp.Less Recoverythereafler, If any

Symbolic Possession Dt. 06-03-2020

13(2) Date 27-11-2019 & Amount Due 7 0,77,03,417-

Bid increase amouni

Place: KANPUR, UTTAR PRADESH
Date- 06.03.2022

The descriplion of the property that will be puft up for sale is in the Schedule, No officer or other person, heving
any duty to perform in connection with this sale shall, howewver, directly or indirectly bid for, acquire or attempt to
acquira any intarast in the propaerty sold. The claim of Securad Creditor is sub-jirdice befora the Hon'ble Debis
Recovery Tribunal, Allahabad. The sale shall be subject to the rulesicondifions prescribed under the
SARFAES] Aol 2002, The E-auction will take place through porta! hitps:/idisposalhub.com on 29TH DAY OF

Rs. 20000/- MARCH, 2022 balween 2,00 PM to 3.00 PM with unlimited extension of 10 minutes each, All the Bids submitled
Bid increase amount for the purchase of the property shall be accompanied by Earnest Money as menfioned above by way of a
3)Rs. 80 lac Demand Draft favoring the “TATA CAPITAL FINANCIAL SERVICES LTD.” payable at Kanpur, Uttar Pradesh.
REE-EFI'JE price Inspection of the property may be done on 14,03.2022 between 11 AM to 5.00 PM.
EMDRs. 81 Mote: The infending bidders may confact the futhorzed Officer Mr. Ayan Bhattacharya, Email id
i []Et}n ﬂ?“ Ayan Bhattacharya@tatacapital.com and Mobile No. 7200010751,
5. -

Far delailed terms and conditions of the Sale, please refer to the link provided in secured credibor's website, e,
hittps e fafacapital.comfcontentidamitata-capitalpdificisiAUCTIONTERM 3526 CONDITIONS pdf, or
contact Authorised Officer or Service Provider- Nexxen Solutions Private Limited.

Sdi-
Authorized Officer,
Tata Capital Financial Services Lid,

-
L

$
O

=

Authorised Officer

finam:i“. ep. .in

Call

For All Advertisement Booking
0120-6651214

New Delhi

8. | Mama & Registration Number of Insatvency| Rakesh Prasad Khandelwal
| | Profassional acing as Liguidalor | Regn. No: [BEVIPA-D021P-NI0GIAE015 -201811950

3. | Address and Email of the fguidatar Address; E-504, Ispalike Apartmants, Plal-28,

a5 recsbarad with the Board Secior-4, Dwarka, South West, Mew Delhi-11078

Emall: pkhlDogmail com
Address; B/Z8, Ird Floor, WE.A., Abdul Aziz Road,
Keral Bagh, Mew Delhi-110005
Emall lig span:,e'-lslnr momail.com
11| Last date for submission of Clams | 03.04.2022

Motica is herely givan that the Nafonal Company Law Tnbunal, New Deshi Cowrt-IV has orderad the
commenzameant af ligusdation of the Spacewvision Impex Private Limited on 21.02.2022, The Hon'nla
MNCLT appaintad fhe undersigned &s Ligudataran 04 03 2022,

Tha slakeholdars of Spacevision Impex Private Limited are hansty called upon Lo submd their claims
wilh pracd on or belana 03.04.2022. 1o 1he bquidalor i tha address menlionad aganst ilem Mo 10

The firancial creditors shad submit thalr ciaims with prood by electrarsc means anby 8 ather creditors may
sib the claimes with the proofin person, by postorby eectronic means,

Submission of false ormiskeading proof af claims shal atiract penallies

Rakesh Prasad Khandelwal

Date :06.03.2022 Liguidator of Spacevision Impex Private Limited
Place : Mew Delhi Fegn. No: [BEBIIPA-D0ZP-NO0E39/ 201 8- 201911950

PUBLIC ANNOUNCEMENT

FOR THE ATTENTION OF THE “CLAIMANTS"/
“STAKEHOLDERS"” OF SMD INFRA VENTURES PRIVATE
LIMITED UNDERGOING LIQUIDATION w.e.f. 25.01.2019
This s to bring to the attention of “Claimanis™ “Stakeholders™ of Mis SMD infra Ventures
Private Limited wha had filed their claims befora the Ir'rnFrl iquidator Mr. Kuljeet Singh
Mr. Kuljeat Singh stands replaced vide order dat (2.2

10| Address and a-mail io be used for
correspondence with the kquidator

T.02 2022 of the 'H"*:-e NCLT.
Chandigarh Bench and the undersigned namety Mr P-rrII Rumar (>oyal bearing Rieg. MNo
BBUIPA-DDIICAI-N-00217/2020-202113342 has now been appointed bo act as
Licpuidatar in the ratier of SMD Infra Vienbures Private Limitedw.e . 17,02 20332

Pursuant to appoiniment of the undersigned as Liguidator in the matier by the Hon'bie
MNCLT vide order dated 17.02.2022

MNotica i hernby given to the “Claimants™ "Stakeholders® o nominate 2 (wo
representatives for inclusion in the St ak-::*e:ulﬂer 5 Consultation Commities in accondance
'ﬁ'l["- Regulation 314 sub-Regulation (2} of the 1BB |Ligu uat-:' F'r-..rr:=.= Requiations
2016 within 30 (thirty) days from the date of this publication o the undersigned

Date of initiation of liquidation proceedings 25 01.2019
against SMD Infra Ventures Private Limited

("Corporate Debtor™)

Lale of appointment of undersigned &s Liquadator| 17,02, 2022
Date of inviting the nominations from the
“Claimants™ “Stakeholders”™ for representation
in the Stakeholders consultation committes
Last date for submission of nominations
Addrass and é-mail to be used for submission
ol nomenabons

07.03.2022

06.04,2022
My Al Kumar I.__]r_l',_-||
Liuidator
Iy the mathar o

i rl i -.\_r:l Tl
Veniures Privale Limsad

#4198, Eco City, Phasa-|, New
Lhandigarm, samnbzada AN cingh
Magar, Punjab- 1405801

Mobdle: +81 OR184517TT

Ermal id; bagusdator smainfraomail com

In the avent of non-submission of nominationswithin 30 days, such representatives
shall b selected by a majority of vating shara of tha class, present and voling as
mentloned In Regulation J1A sub-Regulation (4) of the IBBI [Liquidation Process)
Regulations, 2016, 84
Arrul Kumar Goval

L Lo

in tha rmattar of SAD infra Veniures Py Lid
(Ragn No: IPA-D031P-N0O0317/2020-2021-1

13342
Mobile Mo, +81 98154 51777, E-mail - akgoyald TiZyahoo oom

IH THE NATIONAL COMPANY LAW TRIBUNAL AT BENGALURU
I.A. No. .?5 of 2021
n

C.P. {1.B.} No. 148 of 2017

|BETWEEN:

' Shri Srikantiah Shivaswamy

| Liquidatar in the Liquidation of

| Le Ecosystem Technology India Pyt Lid.

IHaving its registerad office at:

!NI’.:'E-. 295 and 206, 2nd Floor, Prastige Meridian | Na 28,
| Mahatma Gandhi Road, Bengalurnu,

' AND:

| 1. LeCorp, Hong Kong

| Having registerad offica at;
| 27/F, EGL Tower. 83, Hung Te Road,
H'..'.un Tong, Kowloon, Hong Kong

i 2. Rolex Logistics Pwi. Lid.

| & company registered under the Companies Act, 1956,

| Having its registered office at; # 85 17 floor, 1st Cross, 5 Main,

= Domilur | Stage, Bangalurs-560071. ...Raspondent Na. 2
{ 3. MIs Infinity Enterprises
a Pannership firm registered under Indian Parinership Act 1932 Add: 7255,
Enrﬁ Floor, Ajindra Market, Prem Nagar, Shakti Nagar Chowk , Delhi-11007
3. B3 -199, Shalimar Bagh, Delhi- 10088

i AND:

| DHL Supply Chain India Pvt. Ltd.

| H 574, K Squara, Kurund Villaga,

| Opp. Oye Punjabl Restaurant,

| Mumbai-Nasik Highway, Bhiwandi- 421-101 Fespondent Ma. 3

MOTICE TO RESPONDENT NOD. 3 BY PAPER PUBLICATION
| Where as the Applicant, above named, has instituted an Interlocutory
:Applir.atinn Mo, 9212021 in CF IB No. 148/8B/2017 against Respondents
| above named under Seclicns 68 and 67 of the Insolvency and Bankruptcy
i Code, 2016 before the Hon'ble National Company Law Tribunal at Bengaluru,
| Mis. Infinity Enterprises i5 haraby summaned 1o appear betare the Hon'bla
| National Enmpan;-. Law Tribunal, at Bengaluru in person or through advocate
-::-n the 22" day of March, 2022 st 10,230 A_M failing which the Application will ba
| haard and disposed off ax parie.

Given under my hand and seal of the Court on 4" day of March 2022,

LApplicant

. Respondent Mo, 1

| Court Officer/

| Mational Campany Law Tribunal. Benaalury

| ADVOCATES FOR THE APPLICANT

| Poovayya & Co.

| The Estate, Level Four, 121, Dickenson Road,
| Bangalore-o60 042,
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